NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

C.P. No. 97/73(4)/NCLT/AHM/2017

Coram: ~~ Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
' - ' ' MEMBER JUDICIAL

Name of the Company:  Sharika Nandra
_ o REE AN e
Plethico Pharmaceuticals Ltd.

Section of the Companies Act:

S.NO. NAME (CAPITAL LETTERS) _DESIGNATION __REPRESENTATION

1.

~ ORDER

None present for Petitioner. None present for Respondent.

Petitioner Counsel sent Letter for adjournment.

Petitioner did not state about the stage of winding up petition CP 35/2017 before the
Hon’ble High Court of Madhya Pradesh. - ' - _

List the matter on 11.10.2017. ' I -
" BIKKI RAVEENDRA BABU
- '~ MEMBER JUDICIAL

Dated this the 14th day of September, 2017. ' S




